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The Parliamentary Secretary to the
Minl:srteruil?inance (Shri B. R. Bha-
gat)! (a) to (¢). A statcment giving the
reguired information is laid down on
the Table of the House, [See Appendix

» annexure No, 3]

Shri Nanadas: According to the
staterpeljzt, we requested for 75 experts.
Negotiations have been completed in
respect of 20 cases and negotiations are
pending in respect of 55 cases. Out of
this number, 20 experts have been re-
ceived. From which countries do
w’mme and where are they working

Shri B. B Bhagat: I am afraid 1
ctannot give that information: I have
not got that information.

Shri Nanadas: We requested for
Yraining facilities for 455 and received
only for 270. Out of these 270, how
frany have completed their training,
and where are they working now?

Shri B, R. Bhagat: I am sorry, I
bave not got that information also.

Shri Nanadas: According to the
statement of Mr. Wilson, Director of
the Bureau, the bureau is in a position
to meet all the demands for tr
facilities. Have the Government
India taKen this opportunity to press
for our demand for. training facilities.

Shri B. R. Bhagat: All the negotia-
tions for training and experts are done
on a bilateral basis and I think the
Government of India have safeguarded
their interests and have got a proper
response.

Strike OF CIviLIAN EMPLOYEES OF
DEFENCE SERVICES

*G39. Shri Raghavaiah: (a) Will
the Minister of Defence be pleased to
state whether it is a fact that repre-
sentations have been made to the
Government of India that the Defence
Services should be declared as Public
Utility Services?

b) Have the officials of the Ministry
o!tl.llbour been all efforts to
settle this dispute with the Ministry of
Defence, and if so, what has been done?

The Depuity Minisiter of Defence
({Sardar Mafithia): (a) No, Sir.

(b) It is not known what the hon.
Member means by “this dispute”. If
he means disputes in general, these
are settled directly by the Defence Mi-
nistry with the representatives of lab-
our.

Bhri havaiah: A question has
been demd by the officer in charge of
printing. .

Mr. Speaker: I might mention there
is no printing mistake. Whatever does
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not a| r here is  disall
Chair. : owed by the

Shri Raghavaiah: In that case, I may
inform the hon. Minister for Defence
that this dispute refers to the Poona
Civil employees of Defence Services.

Mr. Speaker: Civil employees- of
Poona Ordnance Depot? In respect of
that, he has answered some questions.
He may refer to the records.

Sardar Majithia: Question No. 231
ﬂ” answered on the floor of the
ouse.

FoREIGN EDUCATIONAL ExpERTS

*640. Bhri K. 8. Rao: Will the Minis-
ter of Edmeation be pleased to lay on
the Table of the House a statement
showing the number of foreign educa-
tional experts who have visited India
in the last one year, giving their
nationality, their qualifications, the
purpose of their visit to India, the
agency through which they came, the
expenditure incurred by the Govern-
ment of India on their behalf and a
report of their work in India?

The Deputy Minister of Natural Re-
sources and Scientific Research (Shri
K. D. Malaviya): A statement giving
the required information is laid on the
Table of the House. [See Appendix
IV, annexure No, 4.]

Shri K. S. Rao: May I know how
Tany foreign countries invited Indian
educational experts, and if so, how

Shri K. D. Malaviya: Most of these
scholarships are arranged on a mutual

Shri K. K. Basu: May we know whe-
ther Government of India have any say
in the selection of these personnel?

Shri K. D, Malaviya: Yes, Sir.

Singh: Have the
Government considered the advisabi-
lity of inviting a teamr of experts to
present a report as to the utility of so
many experts already working?

Mr. Speaker: We will go to the next
question.

FoREIGN STUDENTS STUDYING IN INDIA

*g41, Bhri K. 8. Rao: Will the Minis-
ter of Education be pleased to lay on
the Table of ge tlgoui:eﬁ nststnbe%gnt gg
the number re udents w!

are at present studying in India, their
nationalities, the centres where they
are studying now and the subjects of
‘their specialisation, the agency through
which ‘they came to India, and any.
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financial commitment the GweMt
-of India have with regard to them?

The Deputy Minister of Natural Re-
sources and p i Scientific Research (Shri
K. D. Malaviya): A statement is laid
on the Table of the-House. [Placed in
Library. See No. P-83/52]

Shri K. 8. Rao: May I know whe-

ther there are any negroes among the
students?

Shri K. D. Malaviya: I.a.mnot
aware.

Shri K. K Basu: May we know
whether the students are selected b;
the countries from where they come,
or has our Government anything to do
with it?

Shri K. D. Malaviya: The students
are selected by the countries from
which they come. They have the say.

Shri B. S. Murthy: L we lmow
sir, what exactly is gardﬁ
Ted by the Government of India in 8“"
ing the Tacilities for these foreign
dents?

Do ol paafymdd St ke
oy m.r-ua't- a-te! | ey
SER e "tﬂ* Jﬂ-’is P
-E o o pylae 5 ke
i Mt ot Betn X
(Maulana' Azad): All these details are
shown in this statement.]

Shri K. K. Basu: May we know
whether Government have % infor-
mation as to the result of
tour in our country?

Bhri K. D, Malaviya: Yes, we keep
ourselves posted with all those things.

Shri Raghavaiah: May I know whe-
ther there are any students from
China?

Shri K. D. Malaviya: I do not think
s0.

Shri Raghavaiah rose—

Mr. Speaker: Let him not make a
suggestion now. He hag got the in-
formation that there are none.

WATER PROBLEM IN KHARGPUR AND
Kunpa
*g42. Shri S. C. Samanta: (a) Will
the Minister of Natural
Scientific Research be pleased to state
how many times and when the water
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problems in Khargpur and Kalai Kunda
in the district
Bengal) have been studied by the
Eastern Circle of the Geological Sur-
vey of India? _

(b) Whataretheﬂndings of the
studies?

(¢) What steps have Government

taken or do propose to take in the
matter?

The Minister of Natural Re-
sinr;ﬂ Scientific Research (Shri

vl.n)- (a) to (c): A state-
ment gi the information required
is laid on the Table of the House. [See
Appendix IV, annexure No. 5]

Shri 8. C. Samanta: May 1 know
whether these studies were undertaken
on the initiative of the Survey Depart-
ment or on the request of the West
Bengal Governmen!

originated,
but the Engineering and Geological
Departments of the Geological Survey
of India undertook them.

C. Samanta: May I know
whether Government intend to under-
take any other studies in any other
part of Midnapore District at present
or in the future?

Shri K. D, Malaviya: There is no im-
mediate programme as suggested by
the hon. Member.

DeLHI GRAIN SYNDICATE

*643. Shri Tushar Chatierjea: Will
ﬂ:eMinisterortlhneAlahsbepleax-
ei;l:l tommat.}:: a statement regaxd{:g the
vestigations now proceeding

affairs of the Dethi Grain Syndicate?

The Deputy Minister of Home Af-
fairs (Shri Datar): A statement is laid
on the Table of the House. [See Ap-__
pendix IV, annexure No. 6].

Shri Tushar Chatierjea: The state-
ment says that as a result of a special
enq the management of the affairs
of the Syndicate were taken over by
Government. May I know whether
the report can be published for the
benefit of the Members of the House?

Shri Datar: It will be considered.

Shri Tushar Chatierjea: May I know
whether Governmmt is aware that the
Syndicate is in default of payment of
Rs. B lakhs to the Income-tax -
ment, and if so, what action has
taken in the matter?

Shri Datar: Some of the officials of
the Office of the Director of Civil Sup-
plies have been suspended, and then a





